XII LOK SABHA DEBATES, Session Il, (Monsoon) Monday, June 08, 1998 / Jyaistha 18, 1920 (Saka)

Type of Debate: SPECIAL MENTION
Title: Need to send a central team to the riots affected city of Hyderabad and demand to make a statement on the
current law and order situation in the State of Andhra Pradesh.

TEXT : SHRI P. UPENDRA : Sir, for the last four days, large scale communal riots are taking place in the old
city of Hyderabad. Several people have been killed. Houses and shops have been looted. There have been police
firings. Religious places have been desecrated and there i1s complete anarchy. The people are living in great fear.
The normal life has come to a standstill. Some parts of the city are under curfew. Thirteen police station areas
are under curfew. Army has been put on alert. Rapid Action Force has also been rushed from the Centre.

Sir, the police have failed to anticipate the trouble though some incendiary pamphlets were in circulation from
June 2nd. The Police Commissioner has asked the people not to believe rumours. The Intelligence Agencies
have failed to take action.

Though the photographers and cameramen were all ready anticipating trouble on Friday, the only persons
missing were the Policemen. The Chief Minister also could not visit the place; though for four days the
disturbances were there, he did not visit for three days.

SHRI K. YERRANNAIDU (SRIKAKULAM): This is not correct. He has already visited some places. How can
he say that?

SHRI P. UPENDRA : He can say it later. He can speak afterwards.

For the first three days he could not go because the Police advised him on security reasons not to go. Only
yesterday he visited the curfew area where there were no people. He could not meet any people.

Now there is complete breakdown of law and order in the State. We met the Prime Minister also a few days ago.
A delegation of MPs met him and brought the situation in Andhra Pradesh to his notice. There are large scale
killings, kidnappings, violence, murder and rapes all over the State. There is political harassment of the
Congress Party workers. There 1s complete breakdown of the law and order.

We brought several instances to the notice of the Prime Minister also and we demanded that a Central team must
visit the State for an on the spot study of the situation. They are sending it wherever it is convenient. They sent a
team to Tamil Nadu because it was convenient. Then they sent a Central team to West Bengal.

MR. SPEAKER: There are others also to speak on the same subject.

SHRI P. UPENDRA : Here also, why are they refusing to send a Central team? Is it because they are dependant
on the Telugu Desam party for survival? It seems that the situation demands a visit of a Central team and the
Prime Minister and the Home Minister must make a statement on the current situation in Hyderabad as well as in
Andhra Pradesh. The Prime Minister and the Home Minister also should react and say what they are going to do
in the situation.

Il>

&t TH.TE A (RWER) : THT T, TR AN FILCGUE & a1 W q§ arhal §37 | TF e skt fhar man, ane faq o o%
THE BT TET 3R & A A IR-9R qferd i % fhar, =16 et #1 #e1 6 319 5@ dowte #i wed S, wAfe a8 et e
| o fem, o7 @ e wuig 8 aren @, SE9 U &9 ueet SAet el a1 et EET B 1 goend € | ferd ot et T, dger
Lfes=g A 3! Ten & AAfeA T 9% ot 3 Wi @ AR Ra F1 9 7 € e wew # A a9 fout @ U o Fm fke wRa
g 5 agl &t @ arelt 21 At SR Y 9 o i s g g aren @2 199 et Feer m SR Sermn T gw ) fee



ot ok we Wi ot T F 9 R et Pawr w fmman man) sk fmw @ qum iS¢, dfF @9 9 off gea %9 11 $ foe dar @t
21 TR e fFT arard gu @i fRT soe! g0t 9 @ ¥ gl 8, 519 | | TerHe F depRed A ®

... (==gF)

MR. SPEAKER: Please. This is not a discussion.
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MR. SPEAKER: Shri Upendra already raised the matter. This is not a discussion. This is Zero Hour.
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">SHRI K. YERRANNAIDU : Not only in Andhra Pradesh but everywhere in the country these incidents are
taking place.
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MR. SPEAKER: Please conclude.
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MR. SPEAKER: Please conclude.
... (Interruptions)

SHRI K. YERRANNAIDU : This is a law and order matter. How can he raise it in the Zero Hour?
(Interruptions). It is purely a law and order subject. (Interruptions).

MR. SPEAKER: Nothing will go on record except the speech of Dr. T. Subbarami Reddy.
(Interruptions)*

SHRI K. YERRANNAIDU : Sir, have you allowed him? (Interruptions). MR. SPEAKER: Nothing will go on
record except what Dr. T. Subbarami Reddy says.

(Interruptions)*
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MR. SPEAKER: The Hon. Minister of Home Affairs would like to respond. Please take your seat.
... (Interruptions)

MR. SPEAKER: The hon. Minister of Home Affairs would like to respond. Please take your seat. Shri Owaisi,
please take your seat.

... (Interruptions)
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SHRI G.M. BANATWALLA (PONNANI): The hon. Home Minister should respond after hearing all of us.
(Interruptions).

MR. SPEAKER: This is not a discussion. I have allowed only two Members on this subject. The hon. Minister
would like to respond.

... (Interruptions)
SHRI E. AHAMED (MANJERI): My Party may also like to participate in the discussion. (Interruptions).
MR. SPEAKER: The hon. Minister would like to respond.

... (Interruptions)

* Not recorded.

SHRI G.M. BANATWALLA (PONNANI): He should respond after hearing all of us. (Interruptions).



MR. SPEAKER: Shri Banatwalla, please understand, this is not a discussion. This is Zero Hour. Please take your
seat.

... (Interruptions)

MR. SPEAKER: Madam, please take your seat.

... (Interruptions)

MR. SPEAKER: Nothing will go on record. Shri1 Banatwalla, please take your seat.
(Interruptions) *

MR. SPEAKER: Please take your seat. I will allow you.

... (Interruptions)

MR. SPEAKER: Please take your seat.

... (Interruptions)

">THE MINISTER OF HOME AFFAIRS (SHRI L.K. ADVANI): Sir, the law and order and public order are
State subjects. (Interruptions).

MR. SPEAKER: Shri Mohan Singh, this is not good. You are a senior Member. Please understand.
... (Interruptions)

MR. SPEAKER: Shri Shailendra Kumar, Shri Ramdas Athawale, please take your seats. This is not good and
fair also. How can I call all the Members?

... (Interruptions)
MR. SPEAKER: Shri Thomas, please take your seat.
... (Interruptions)

SHRI L.K. ADVANI: Sir, in this House, Parliament had always taken notice of communal disturbances which
were taking place in different parts of the country. And for Government particularly, communal harmony and
maintaining communal harmony is the paramount consideration. So, ever since the time the Central Government
became aware that some disturbance had taken place in Hyderabad, we have been in constant touch with the
State Government and if the Chair permits me, I would come forth with a full statement on the happenings of the
last three or four days with what the Central Government has done in order to give assistance to the State
Government to maintain communal harmony and peace there...(Interruptions)

1216 hours (Shri P.M. Sayeed in the Chair )
MR. CHAIRMAN : I shall hear you one by one, not all together.

... (Interruptions)
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MR. CHAIRMAN: Shri Owaisi, the Home Minister has already stated that he will make a statement. What more
can he give you at the moment?

... (Interruptions)
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MR. CHAIRMAN: Shri Ahamed, the Home Minister has already said that he will make a statement.
... (Interruptions)

SHRI K. YERRANNAIDU : Sir, my humble request is that nothing should go on record on the same issue.
Already the Home Minister has reacted that he will make a statement in the coming days.... (Interruptions)

MR. CHAIRMAN: Shri T. Subbarami Reddy.
... (Interruptions)
MR. CHAIRMAN: Please take your seats. I have called Shri T. Subbarami Reddy, no one else.

... (Interruptions)
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MR. CHAIRMAN: Shri Reddy has given notice. His name is there. After Shri Reddy, I may give chance to
others.

... (Interruptions)
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MR. CHAIRMAN: I was also sitting there. As I understand, he has already said that he will make a statement.
SOME HON. MEMBERS: No, no.... (Interruptions)
SHRI G.M. BANATWALLA: He has only said "if the Chair permits'... (Interruptions)

SHRI L.K. ADVANI: Mr. Chairman, Sir, I have also mentioned that Parliament has always taken note of
communal disturbances in any part of the country. So, even though it may be a law and order subject, I am sure
that the Chair would permit me to make a statement.... (Interruptions)

MR. CHAIRMAN: Not like this. He will make a statement.

SHRI G.M. BANATWALLA : Sir, the date and the time should be fixed when he is going to make the
statement... (Interruptions) It is a subject of great importance... (Interruptions)

MR. CHAIRMAN: He has to get the information from the State Government. I just cannot insist...
(Interruptions)

SHRI RAJESH PILOT (DAUSA): Sir, this is a very important subject. Government always comes out with a
statement on such important 1ssues at the earliest. So, the Home Minister should make the statement either today
or tomorrow so that the tensions of the people could be removed... (Interruptions)

SHRI L.K. ADVANI: I shall make the statement tomorrow, Sir.
MR. CHAIRMAN: He will make the statement tomorrow.
... (Interruptions)

MR. CHAIRMAN: Shri Ahamed, he has already said that he will make the statement tomorrow. Now Shri T.
Subbarami Reddy.

... (Interruptions)

SHRI G.M. BANATWALLA : He should make the statement on both Hyderabad and Moradabad also....
(Interruptions)

MR. CHAIRMAN: I have already called Shri Reddy. The Home Minister has said that he will make the
statement tomorrow. Now please take your seats.

SHRI G.M. BANATWALLA : You give a direction to him, Sir, to make a statement on both Hyderabad and
Moradabad... (Interruptions)
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... (Interruptions)

SHRI E. AHAMED : Sir, the hon. Home Minister has said that communal disturbances ....(Interruptions) Please
give me only one minute. ....(Interruptions)
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MR. CHAIRMAN : No, this is not the way. You cannot dictate the House like this. Do not do that. I want you to
sit down. I am on my legs.

... (Interruptions)
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MR. CHAIRMAN: Please sit down, Dr. Shafiqur Rahman Bargq.
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... (FFaEr)
MR. CHAIRMAN: Please resume your seat. The hon. Minister has already ....
... (Interruptions)

SHRI ANIL BASU (ARAMBAGH): Sir, he is replying in a casual manner. When the House is in session and
the communcal disturbances are going on in the country, the Central Govenment should make a suo motu
statement in the House, and take necessary steps in this regard. ....(Interruptions)

MR. CHAIRMAN: Please sit down. Please sit down.

... (Interruptions)

MR. CHAIRMAN: The Home Minister will make a statement tomorrow.

... (Interruptions)

MR. CHAIRMAN: Yes, he will.

... (Interruptions)

SHRI L.K. ADVANI: Sir, I have no objection.

MR. CHAIRMAN: He has no objection. He will include that also. Now, you please sit down.

">DR. T. SUBBARAMI REDDY (VISAKHAPATNAM): Sir, it is neither a question of statement nor the
question of politics or political affiliations. It is a grave human tragedy that has taken place in Hyderabad
communcal riots. ....(Interruptions) Let me complete. ....(Interruptions)

SHRI K. YERRANNAIDU : Sir, he is raising the same matter. The Home Minister has already said that he
would make a statement tomorrow. ....(Interruptions)

MR. CHAIRMAN: Dr. Reddy, your subject is relating to airport.



... (Interruptions)
SHRI VILAS MUTTEMWAR (NAGPUR): At least listen to him, Sir.

DR. T. SUBBARAMI REDDY : I am not finding fault with anybody. There is no politics in it and I am merely
speaking ....(Iterruptions)

MR. CHAIRMAN: Dr. Reddy, your subject is "transfer of Vishakhapatnam Airport from the Indian Navy to the
Airport Authority of India'. You speak on that subject.

DR. T. SUBBARAMI REDDY : I have given notice to speak on the riots in Hyderabad and also about Vizag
Airport. My most important question is....(Interruptions)

SHRI K. YERRANNAIDU : Sir, how can he raise two matters in one day?

MR. CHAIRMAN: As per the list, your subject is “transfer of Vishakhapatnam Airport from the Indian Navy to
the Airport Authority of India'. You please confine yourself to it. The other matter has already been settled and
the hon. Minister will be making a statement tomorrow.

DR. T. SUBBARAMI REDDY : The Central Government and the Home Ministry must make special efforts to
solve the problem of riots in Hyderabad. These reports are of no use. It is a question of human tragedy that is
taking place. It is not a question of politics. I am telling ....(Interruptions)

SHRI K. YERRANNAIDU : Is he speaking in a discussion on the subject? ....(InterruptionsQ
MR. CHAIRMAN: Dr. Reddy, please speak on the subject.
DR. T. SUBBARAMI REDDY : All right. I will speak about airport now.

SHRI K. YERRANNAIDU : Now, Hyderabad is very peaceful and everything is under control. The
Government has taken all steps in order to restore peace and communal harmony. Why do these people, who are
bothered about the incident, not understand that during the Congress regime, hundreds of people were killed?
Now, only eight people have died. ....(Interruptions)

DR. T. SUBBARAMI REDDY : He 1s a former Minister. He does not understand what I am saying. I am merely
requesting the Minister to help the State. Why does he not understand? Why is he talking in a different way? ....
(Interruptions)

[INEXT PAGE]

">SHRI E. AHAMED : May I make a submission? The hon. Home Minister said that communal disturbances
are a matter of grave national interest and even if it is a State subject, he will make a statement. We would
request him that he may also refer to what happened in Moradabad along with his statement regarding Hyderbad
riots. This is my only submission.

MR. CHAIRMAN: Shri Bachi Singh Rawat "Bachda'.
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MR. CHAIRMAN: Shri Mulayam Singh.

DR. T. SUBBARAMI REDDY : Sir, let me complete.
MR. CHAIRMAN: Please complete.

DR. T. SUBBARAMI REDDY : I will complete now. People talk hundred times, but I talk only once. Even if
somebody 1s objecting, I should be permitted to speak.

MR. CHAIRMAN: You are speaking now.

DR. T. SUBBARAMI REDDY : What I am saying is that this 1s a very burning point. Before speaking about my
Zero Hour subject, | was saying 'no politics'. Here, we are all together. We are very much upset and worried on
the tragic event. [ am requesting the hon. Home Minister not only to make a statement, but the Central
Government must also take steps to see why this problem has occurred and that it should not occur in future. I
wanted to make a small reference only. There is nothing wrong in it. I have got a right to speak about it when
something is so important. Now, this point is over.

MR. CHAIRMAN: Dr. Reddy, this is Zero Hour and you will have to confine to your subject.

DR. T. SUBBARAMI REDDY : If [ speak about some other subject, they are not moved. Therefore, I wanted to
touch their subject.

SHRI P.C. THOMAS (MUVATTUPUZHA): Due to communal riots, he is not that much interested to speak
about the airport first.

DR. T. SUBBARAMI REDDY : Sir, if I speak about other subjects, they will say that the communal riots is the
only important subject. Therefore, I wanted to touch that subject and then come to my subject regarding the
airport at Visakhapatnam (Interruptions)

Sir, as on today, the Visakhapatnam airport is under the control of the Ministry of Defence and the Navy is
controlling the Visakhapatnam airport for security reasons. (Interruptions)
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I hardly speak during the Zero Hour. (Interruptions)

MR. CHAIRMAN : Shri Reddy, you have to address the Chair. You are not doing that. That is why you are
inviting trouble.
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